FORM A
PUBLIC ANNOUNCEMENT
[Under Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation Process)
Regulations, 2017]

FOR THE ATTENTION OF THE STAKEHOLDERS OF LOCK & LOCK LIVING SOLUTIONS

INDIA PRIVATE LIMITED
S. No. | Particulars Details
1 Name of corporate Person Lock & Lock Living Solutions India Private Limited
2 Date of incorporation of corporate Person 04.07.2025
3 Authority under which corporate Person is | The Registrar of Companies, Mumbai I
incorporated/ registered
4 Corporate  identity —number/ limited liability | U46901MH2025FTC451871
identification number of corporate person
5 Address of the registered office and principal office (if | Registered Office Address: 2nd Floor, 201, K Raheja
any) of corporate person Platinum, Marol Industrial Estate, Andheri (E),
Mumbai, Marol Bazar, Maharashtra, India, 400059
Principal office same as Registered office
6 Liquidation Commencement date of Corporate Person | 20.06.2026
7 Name, Address, e-mail address, Telephone Number | Mr. Mutharasapuram Ganesan Chandrasekaran
and the Registration Number of the Liquidator Address: Flat No 104, Tiana, House of Hiranandani,
5/63 OMR, ,Egattur, Navalur (Post), Chengalpattu
(District), Near Marina Mall ,Chennai ,Tamil Nadu
,600130
Email: sekaranirp@gmail.com
Ph. No +91-9811081281
IBBI/IPA-003/00337/2021-2022/13620
AFA Certificate No.
AA3/13620/02/300627/301487 valid till
30.06.2027
8 Last date for submission of claims 20.07.2026

Notice is hereby given that Lock & Lock Living Solutions India Private Limited has commenced voluntary liquidation on
20.06.2026.

The stakeholders of Lock & Lock Living Solutions India Private Limited are hereby called upon to submit a proof of
their claims, on or before 20.07.2026, to the Liquidator at the address mentioned against Item 7.

The financial creditors shall submit their proof of claims by electronic means only. All other stakeholders may submit the
proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Sd/-

Mutharasapuram Ganesan Chandrasekaran

Lock & Lock Living Solutions India Private Limited
Regn No: IBBI/IPA-003/00337/2021-2022/13620
AA3/13620/02/300627/301487

AFA Valid upto 30.06.2027
Date: 22.06.2026

Place: Mumbai
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Bank of Baroda

uction Sale Notice for Sale of Inmovable Assets under the Securitization and Reconstruction of Financial Assets and Enforcement

Behind Dewan Sh

of Security Interest Act, 2002 read with proviso to Rule 6 (2)

BANK OF BARODA

Regional Stressed Asset Recovery Branch: MMWR, 6" floor, Baroda House,

E-Mail: sarmmw@bankofbaroda.co.in

Notice i hereby given to the public in general and in particular to the Borrower (s), Mortgagor (s) and Guarantor (s) that the below described immovable property mortgaged!
charged to the Secured Creditor, possession of which has been taken by the Authorized Offcer of Bank of Baroda, Secured Creditor, will be sold on “AS IS WHERE IS”, “AS IS

opping Centre, SV Road, Jogeshwari (W) Mumbai - 400102.

& 8 (6) of the Security Interest (Enforcement) Rule:

dw 3itm agler

BANK OF BARODA, Shivaji Park Branch, Om Aradhna building, Lady Jamshedji Road, Mahim West,
Bank of Baroda .

Mumbai — 400016, E-MAIL: shibom@bankofbaroda.com

B

Sale Notice For Sale Of Immovable Properties “APPENDIX- IV-A [See proviso to Rule 6 (2) & 8 (6)]
E-Auction Sale Notice for Sale of Immovable Assets nder the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002
read with proviso to Rule 6 (2) & 8 (6) o the Security Interest (Enforcement) Rules, 2002.

Noticeis hereby given to the pubic in general and in particular to the Borrower (s), Morlgagor (s) and Guarantor (s) that the below described immovable property morigaged/
charged to the Secured Creditor, possession of which has been taken by the Authorised Offcer of Bank of Baroda, Secured Creditor, wil be sold on “As is where is”, “As is

what is”, and “Whatever there is” basis for recovery of dues in below mentioned account's. The details of
Pricele-Auction date & Time, EMD and Bid Increase Amount are mentioned below -

© o " s Total Dues. |1 | 1.ReservePrice | Statusof | Proper
WHAT IS, AND “WHATEVER THERE IS basis for recovery of dues in below mentioned account's. Te details of m{ Guarantor/ s/ Mortgagor (s) erty with known encumbrances, if any 2.Time of E-auction | 2. Earnest Money | Possession msnm..
Reserve Pricele-Auction date & Time, EMD and Bid Increase Amount are mentioned below - i (StartTimetoEnd | Deposit(EMD) | (Con-
PR T ReservePrice | Stawsor | Time) 3.Bidincrease | structive/ | Time
sr. Emfmﬁ? G“':f:"‘:w | Description of the immovable property with known | 1o - |Date & Time| (2) EMD possession Ins’o:'::i?n Amount Physical)
No.[ 2N encumbrances, if any of E-aucti [ e 1| 1Mrs Sanjana Raju Uragonda | Equilable Morigage of Fla Nod0° on Rs.2081 | 1. Date of c-Auction: | 1.Reserve Price: | Physical | 04-07-2026
L0200 (Rs. In lakhs) I Physical) HD Address: HNo1348,Rukmini HSG | fourth Floor in project name * Sai Sankalp Lakhs +  [15-07-2026 Rs. 17,45,000.00 Start Time:
T [Wr. Vikram Jagganrao Al thal part and parcel of e properly consising of| Rs.11068 | 13:07-2026 | 1) Rs.25.50 Physical | 08072026 Socely VaraldeviRoad, New Gayati | Enclave’, 645 sq tie 59.94 sqmtrs bt up | unapplied |2, Time of E-auction: | 2.Earnest Money 11.00p.m.
Bhosale (Borrower)  [Flat No. 303, B Wing on 3¢ Floor, admeasuring 48.31| Lakhs as on | 14:00 Hrs to 2)Rs. 255 Possession Nagar, Padmanagar, Bhiwandi area, sunvey n0.33 Hissa Nod Paiki Mouza | Interest + | Start Time: 200 p.m. | Deposit (EMD) o
A/405, Devkibai Sadan, [Sq. Mr. carpet in buiding known as “Siyena Savanna”|19-05-2024 +| 18:00 Hrs 3)Rs.0.25 ;"EM"””““ Kamat ghat, Near Balaji Mandr, Padman- Other |To mount: End Time:
e Pada o 1 |Co-Opcsatrs Hovsng Sty L seusc ot G [vnoppdd . Mr. Raju Shankar Uragonda | agar Bhiwandi421305 in the name of Mrs. |~ charges | End Time: 6.00 pm. | Rs. 1,74,500.00 16.00 pm.
Address: HNoT347, Rukminl HSG | Sanajana Raju Uragonda and MrRaju 3.Bid Increase
Thane WestThane,  [Bela, Palava City, Usarghar-Vilage, Kalyan Shill Road| interest Socey Varadevi Road, New Gayati | Shankar Uragonda Amount:
Maharashira - 400608 [Dombivali East, Taluka-Kalyan, Dist-Thane, 421204.| and other Nagar Pacmanagar, Bhinandi Encumbrance known to Bank: Not Known R5.25,000.00
Survey No. 7612, 76131 7614, 76/5, 12/13, 12116 of|charges from Thane-401305
Mauje Saudagar. thereon For detalled ferms and conditions of sale, please referlvisi to the websie Iink hitps:/vww bankofbaroda infe-auction and online auction portal Fffps:/lbaanknet.com
(Mortgaged by Mr. Vikram Jagganrao Bhosale) Also, prospective bidders may contact the Authorised officer Mr. Sanjay Kumar on Mobile No:9543114899/ 8652639824
Pending Society dues: Rs.0.56 Lakhs (as on 01-09-2025) Date: 24-06-2026 Place: Mumbai Authorised Officer, Bank of Baroda

For detailed terms and conditions of sale, please refer/visit to the website link

Date: 24-06-2026
Place: Mumbai

bidders may contact the Authorised officer on Mobile 8197230907

infe-aucton and online aucion portal Baanknet com. Also, prospective

Sdi-
Authorized Officer,
BANK OF BARODA-

Bank of Baroda

Behind Dewan Sh

Interest Act, 2002 read

BANK OF BARODA

Regional Stressed Asset Recovery Branch: MMWR, 6" floor, Baroda House,

E-Mail: sarmmw@bankofbaroda.co.in

ice for Sale of Immovable Assets under the Securitization and Reconstruction of Financial Assets and Enforcement
h proviso to Rule 6 (2) & 8 (6) of the Security Interest (Enforcement) Rules, 2002

Notice is hereby given to the publc in general and in particuiar to the Borrower (s), Morlgagor (s) and Guarantor (s) that the below described immovable property mortgaged
charged to the Secured Creditor, possession of which has been taken by the Authorized Offcer of Bank of Baroda, Secured Creitor, will be sold on “AS IS WHERE IS”, "AS IS
WHAT IS”, AND “WHATEVER THERE IS” basis for recovery of dues in below mentioned accounts. The detals of
Reserve Pricele-Auction date & Time, EMD and Bid Increase Amount are mentioned below -

opping Centre, SV Road, Jogeshwari (W) Mumbai - 400102

[ ReservePrice | Statusof | _
Sr. |Name & address of Borrowers|  Description of the immovable property with |+ .. o - | Date & Time (2)EMD possession Im’;::t’g"
No.| /Guarantor/Mortgagors known encumbrances, if any of E-auction |(3) Bid I i dato
(Rs. Inlakhs) Physical)

T [Wr. Venkateshan Vaikuntam _|Flat No. 1503, 15" Floor of the buldng ‘Flora| Rs. 138,67 | 13:07-2026 | 1) Rs. 157.00 Physical | 08-07-20%6
& Mrs. Rama Venkateshan |Hiranandani Fortune City, admeasuring 139.8 Sq.| Lakhsason | 1400 Hrsto | 2)Rs.15.70 Possession
(Borrower & Mortgagor) | mirs. Carpet Area which is equivalent to 1504.81|31-03-2021 +| 18:00 Hrs 3)Rs. 1.00
Flat No. 1101, Bhagwan|Sq. f and deckibaloony having a carpet area of| unapplied
[ Apartment, Plot No. 72, Sector|18.87 Sg. mirs. which is equivalent to 203,12 Sq. .| interest
No. 44A, Seawoods, Neruland 2 Car Parking Spaces on land bearing Survey| and other
(West), Navi Mumbai - 400706. |No. 67/0(P) and 6810 (P), Vilage Bhokarpada, Tal -| charges from
[Aiso At Panvel, Dist - Raigad - 410221 thereon.

Flat No. 1503, 15" Floor|(Morigaged by Mr. Venkatesan Vakuntam &
'Flora' ~ Hiranandani ~Fortune|Mrs. Rama Venkatesan)

City, Plot Survey No. 67/0 and|Encumbrance known to Bank: Builder Dues as
6810, Vilage Bhokarpada, Tal -|on 18-12-2025 Rs.160.40 Lakhs as per builder
Panvel, Dist - Reigad - 410221, |email dated 19-12-25

For detailed terms and conditions of sale, please referfvisitto the website link

bidders may contact the Authorised officer

Date: 24-06-2026
Place: Mumbai

infe-auction and
on Mobile 8197230907 / 9099797542

portal Baanknet com. Also, prospective

Sdi-
Authorized Officer,
BANK OF BARODA-

Regional Stressed Asset Recovery Branch: MMWR, 6" floor, Baroda House,
Behind Dewan Shopping Centre, SV Road, Jogeshwari (W) Mumbai - 400102.
E-Mail: sarmmw@bankofbaroda.co.in

dw 30w agier
Bank of Baroda

n Sale Notice for Sale of Inmovable Assets under the Securitization and Reconstruction of Financial Assets and Enforcement
of Security Interest Act, 2002 read with proviso to Rule 6 (2) & 8 (6) of the Security Interest (Enforcement) Rules, 2002

Notice is hereby given to the pubic in general and in particula to the Borrower (s), Morlgagor (s) and Guarantor (s) that the below described immovable property morigaged!
charged to the Secured Creditor, possession of which has been taken by the Authorized Offcer of Bank of Baroda, Secured Creditor, will be sold on “AS IS WHERE IS”, “AS IS
WHAT IS”, AND “WHATEVER THERE IS” basis for recovery of dues in below mentioned accounts. The detai's of Borrower/sMortgagor/Guarantorls/Secured Assets/Dues/
Reserve Pricele-Auction date & Time, EMD and Bid Increase Amount are mentioned below -

Name & address of i Reserve e S o 0
HIEUELEED ipti i i (2) EMD ossession ropet
:"; Borrowers | Guarantor /| Description °':'r‘l'“'.’:"l’)‘m‘:: '?"::;"’ With known | 721 Dues g,“':”.’“' el ls ive| Inspection
Mortgagors ) (Rs. In lakhs) I Physical) date

T [V Laknbir Bnatti Sing _|AT that _BunglowRow Fouse Collage No. 120] Rs68.02 | 13072026 | 1) Rs. 2000 Physical | 09:07-2026

(Borrower) admeasuring approximately 63.76 sq.mirs carpet are Lakhs as on [ 14:00 Hrs to 2)Rs. 200 Possession

[A-403, 4" Floor, Gladiolilequivalent to 686.31 Sq. Feet carpet area together|13-07-2017 +| 18:00 Hrs 3)Rs.0.25

CHS Ltd. Panch Marg, Offfwith the exclusive use of the land appurtenant thereto| - unappiied

Yari Road, Versova, 04q.mirs interest

West, Mumbai- 400101 |bearing Survey No. 84, Hissa No. 7 and Survey No.| and other

[Also At 2B-705, 90, Hissa No. 8, Vilage Hame, Taluka. Dapoli District| charges from

Panchtantra, Yari Road,  [Ratnagir thereon

Opp Fisheries Education,  [(Mortgaged by: Mr. Lakbir Bhatt Sing)

Versova, Andheri Wesl, (AT that Bunglow/Row House Cofiage No. 121 13072026 )Rs. 20.00 Physical | 09-07-2026

Mumbai - 400101 admeasuring approximately 63.76 sq. mtrs. carpet are| 14:00 Hrs to 2)Rs. 2.00 Possession

[Also At Sea Crest Buiding |aquivalent to 686.31 Sq. Feet carpet area together| 18:00 Hrs 3)Rs. 0.25

No. 1, FlatNo. 104 Opp  |yith the exclusive use of the land appurtenant thereto!

Nana Nani Park, Seven 180.04.Sq, mirs.

Bunglows.Versova, Andhefi{bearing Survey No. 84 , Hissa No. 7 and Survey No.

West - 400 061 90, Hissa No. 8, Vilage Hare, Taluka. Dapoli District.

Ratnagiri
(Mortgaged by: Mr. Lakhbir Bhati Sing)

For detailed terms and conditons of sale, please referivisitto the website link https://www.bankofbaroda.in/e-auction and online auction portal Baanknet.com. Also, prospective
bidders may contact the Authorised officer on Mobile 8197230907

Sdi-
Date: 24-06-2026 Authorized Officer,
Place: Mumbai BANK OF BARODA-

FORM A
PUBLIC ANNOUNCEMENT
[Under Regulation 14 of the Insolvency and Bankruptcy Board of India

Careers

Govemment,
A separate communicarion has been/shall be sent 10 21l the Sharehalders, who have
net encashed the dividend for the financial year 2018-19 and al the subsequent

(Voluntary Liquidation Process) Regulations, 2017]
FOR THE ATTENTION OF THE STAKEHOLDERS OF LOCK &
T 2T T S — 7 — ©SBI K. K. WAGH EDUCATION SOCIETV Janardan Bhagat Shikshan Prasarak Sanstha’s
1. Name of corporate Person Lock § Lock Lving Soluions ndia as Vidyanagari, Amrutdham, Panchavati, Nasl
! State Bank orindia e Ramsheth Thakur College of
7| o reomaration o coporae Ferson| 04.07.3025 Central Recruitment & Promotion Department h
3. Adhorty under which corporate Person | The Regitarof Gampanies Mt rporate Contre, Mumbo Principal post 1 to oe flled in KK Wagh Arts, Commerce, seience & ] | WAl AU LT Gl S QT BT
is incorporated! registere PO O R LZE202T Computer Science College, Kakasahebnagar, Tal, Niphad, Dist, Nashik
| Corporal dently nurmberTTiiied Tablly | U430 TWIZOZSFTCABTETT RECRUITMENT OF PROBATIONARY OFFICERS [PorTaamartiy Nan-grant Backe Tun by Ko Waah Lducaton Sodiety. Plot No.1, Sector-33, Kharghar, Near Pethpada
identifcation number of corporate person hik Metro Station, Kharghar, Navi Mumbai - 410210
T Addioss. of the regisoredofice  and | Registered Ofice Address: ations are invited from eligible Indian citizens for appointment as . s s
principal office (if any) of corporate person | 2nd F‘\cur 201, ‘béRahmz P\almulg) Probationary Officer in State B: Qual ﬁcat|Pons: As per the norms of UGC & Savitribal Phule Pune APPLICATIONS ARE INVITED FOR THE FOLLOWING
bl Niarol Basar: Maharaah NOMBER, 1200 Unversliy;Fune, POSTS FROM THE ACADEMIC YEAR 2026-27
ooy, Bazar Manarashira.| | | ¢ oy criteris (age, uafication eic), requisite fes and othe detas, |8 The above post of rincipa i scated .. open to a
Princpal e same as Regisered || | slong-witha ik for Eligible & interested candidates should apply through the Email:
of i fet ilabl B !!E§ ffsbi. h h.ind edu.in o
6. L-qu-aauonPcommenoememdale of |20, 06 2026 2 app'mm" ndcl Bﬂe D;,‘ et wwsm e secretary, K.K. w“h E“zmn Society, Hl:’;b‘ﬁﬂ;:”;:: Sr.| Cadre | Subject L‘“ﬂlf Post Reserved for
orate g 3 0. of
7. | Name, Address, e-mail addros Wir Mutharasapuram Ganesan ‘7‘;” Chiimen sl ool el Panchvati, Nashik-422003" within 30 | [ No Posts
Telephone Number and the Reg\stmunn Chandrasekaran and ensure their ity and other details before applying a"d davslmmwedalenfouuh:annnofmeadvemsemem
Number of the Liquidator Address: FltNo 104, Tana, House remitting fee. Note: Terms & canditions regarding licabl 1| Principal - o1 OPEN - 01
iranandan , Egattr, -
Navalur Post), Chengalpatu (Distict{ | | * :3‘;5;?‘;:;’;“"5 REGISTRATION & PRYMENT OF FEE: 18.06.2026 | ] perK K. Wagh Education Saclety's ules. (Prof K.S. Bandi) 2 |Assistant |Information | 06 SC/ST-01, DT(A) - 01
Near Marina Mall Che - & N
T Nadoo00130 For any query, pleasa write to us thraiigh the ink “CONTACT US“ whichis | [LAZLINO, B/2026 010 230672026 Secrutal Professor | Technology OBC - 01, SEBC/EWS - 01,
Emal aegf';g"ygfgage" com avallable on Bank’s officlal website mentioned above. 2 R §
ISBIIPA-00310035712021:2022/13520 | | | Place: Mumibsi (Horizonta) :::'s")a""" .
AFA Certiicate -
AR T36201023006271301487 il S e 3 |Assistant |Accounting & 05 SC/ST - 01, DT(A) - 01
vai -01, -01,
8. | Last date for submission of claims 20.07.2026 Professor | Finance OBC - 01, SEBC/EWS - 01,
Notice s heraby given that Lock & Lock Living Solutions India Private Limited has OPEN - 01
commenasd velun tary liquidation on 2( GOKHALE INSTITUTE OF POLITICS (Horizontal reservation
e Sekanaltorsof Lock & Lok Living Solutions India Private Limited are women - 02 Post)
hereby called upon to submit a proof of {heir claims, on or before 20.07.2026, to AND ECONOMICS, PUNE
the Ligusaator af the addrass mentionad againt s 4 |Assistant |B.M.S. 06 SC/ST-01, DT(A) - 01
The ﬂnanc\al rediors shall sybrit el proof of claims by electronic means only {Deemed to be University U/S 3 of the UGE Act, 1956] IIM Mumbai invites applications for Consultants (Projects)/ & .
I L , e - .
All other rs may submit the proof of claims in person, by post or by e bt 4 Professor OBC - 01, SEBC/EWS - 01,
Slectonic moa Teaching and Non-Teaching positions from eligible candidates. OPEN - 02,
Submission of false o misleaciing proofs o ceim shall atiract penames sdi- RECRUITMENT ‘Advi, Number & Date (Horizontal Reservation -
i - i ‘Women - 02 Posts)
Lock & Lock Living Solut fons India Private Limited Invites the application for the following Nan-Teaching| |f Admn/Rectt/2026/19 dt. 17.06.2026 )
Regn No: IBBIIIPA 003100337/2021 202213620 Contractual Posts- Admin/Rectt/2026/23 . 23.06.2026 (Projects)/ Teaching/ 5 |Assistant |Chemistry | 04 SCIST - 01, DT(A) - 01,
Date: 24.06.2026 620/02/300627/301487 . Professor 01, OPEN-01
Place: Mumbai A A vala upto 30.06.2027 8 No. Posts 'F[':sins' Admin/2026 dt. 17.06.2026 Non-Teaching Posts ﬁﬁfif‘j,;fj, ,Eg‘sgmm )
3 Reih 3 2026/Accr/Rectt/01 dt, 11,06.2026 Women - 01 Post)
- 5: glls Fr_ar i . 14 dt. 08.05.2026 6 | Assistant |Physics 01 sC-01
ief Finance Officer dt. 19.06.2026 Professor
- ji dt. 1! 2028 - -
& " CYBERTECH SYSTEMS AND SOFTWARE LMD || || Sub-Edior (Arthvinana Journa) ! % T | Brtemar P % | et
‘y CIN; L72100MH195PLC0BA78S 4 Editorial Assistant (Arthvijnana Journal) 1 For detailed advertisements, please visit ‘(N:"1°"‘:1 ::9‘;“"“" -
e ; 7 L L men -
ooy crmoett e wicsmeipane. || [ wamsi v Proaen 1 i AL A e T |2 [ o[ oo
I ﬁﬂl‘f&’:‘“; C- 431 22.6963.200. For further details visit www.gipe.a hief Administrative Officer 8 | brofessor (Horizontal Reservation -
e Last date for online applications - 15/01/2026 ill 6:00 pm Women - 01 Post)
any to DEMAT Aceount of Bharatiya Vidya Bhavan’ 9 |Assistant |Commerce 01 OPEN - 01
Fund (IEPF) Aubority. Dticisting Dewety Ragictia IMAL .WMMII CDLLEEE OF Ams & SCIENCE, Professor
pyT— f Section 124(5 Corrpanies Act, 2013 read with SHAI MANUBHAI MANEKLAL SHETH JR. COLLEGE OF ARTS &
ittt o o (L b i SCIEALE & JAARAMORS PATEL COLLEGE OF COMNERE & 10 |Assistant [Business [ 01 OPEN - 01
and Refund) Rules, 2016 ("the Rules™), as amended, the Cumﬂan\/ is required to Professor | Economics
ransier i of which the i faimed fora VEER NARMAD SOUTH GUJARAT UNIVERSITY .M. Munshi harg. Chowpaty, Mumbai - 400 007.
pariod of seven consecutiv years, o the IEPF Account establishod by the Cantral UDHNA - MAGDALLA ROAD, SURAT. The posts for the reserved category candidates will be

Re-Accredited 'B++' 2.86 CGPA by NAAC
EMPLOYMENT NOTICE

PPLICATI INVITED FOR THE Fi LOCK HOUR BASIS POST:
AEFLICATIONS ARE BITED FOR THEFOLLOWNG LLOCKBOUR BASISPOSTS | | /i1y the same catogory candicatos (Damicil of St of

Maharashtra) belonging to that particular category only.

mat Atcount, o claim shalllie against the Compiany in respect of the shares and

dwidends theredfcredtedtothe DEMAT Account of the Authar ty

On transfer ol lhl‘ dvidends and ‘vN’ES o U-E Au!b'\f”w the shareholder may
iP5

asperthe
mt e in. Pmlessmnal hel In mavh( muum for

the same is available

lhﬂfﬂ\u\d;r[s) I:y !epu-mber SD, 20!5 rhe Cnmpa/w shall in compliance with the
Aules, transfer such shares (o the Authority without any further notice. in case the
sharehalders have any queries on the subject matter, please feel free to contact the
Company's Registear and Share Transfer Agent (7TA) viz, MUFG Intime India Private
Umitad, Unit: CyberTech Systems and Software Limited, 247 Embassy Park, LBS.
Marg, Vikhroli West, Mumbai-400083, Maharashira, Tel: 022 43186000, Email
oot helpdesk@ in.mpms, mufg.com or to the Campany's E-m
cssl nvestars@ cvbertech.com

For CyberTech Systems and Software L

=4,
sarita Leelaramai
Company Secretary and Compliance Officer

Date: June 24, 2026
Place: Thane

Sompany, Veer Narmad South Gujarat U y for the post | [5r-He. Cadre Subject Total Wo. of CHB Pasis | _Calegory Reservation for women will be as per University Circular
e e dFFlhanice and Accolunis ORiGr goa vith th by AsSstEnt Professor English (3 52| | No. BCC/16/74/1998 dated 10th March, 1998. 4% reservation
B list of such shareholders: who Nawe not encashed their dividends for seven 5 e : = hall be for the persons with disability as per Universit
* i Education Depariment. Government of Gujarat, esolution Assistant Prolassor Marathi 02 02 S| P ly as p Y
consecutive years and whose shares are therefore liable for transfer to the |EPF " "
Account is available on the website of the Company at No. EDIVNS/  dated 22-05-2026 as perfollowing ; Assistant Professor EH'SWV ":’ ’gz 66’1‘;“'5' No. Special Cell/ICC-/2019-20/05 dated 05th July,
- i ant 0N0MIES -04 .
Sharehaiders are requested to forward the requisite documents, as per the above- | | | SF.N@|  Name of Post Pay Scale | No. of Post| Category Chemisiry 05 05 [ having of Marathi will be preferred.
sueatdngd comininlestion, 1o the Company's Aesine and Share Transier Agent 1 Finance and 144,200 - 2,18,200 1 General Assistant Professor Physics 05 -05 Q Pay Scales and other requirement are
it iritstiatod i Accounts Offcer | _ (Level14) Butany a by the USC dated 18th July,
rementofthe said RUk Egble candk daled 25-07-2026 Cominescs No.Misc-
;“;;:::I;;”;j‘:;nj“:‘m"‘“‘\:; R TR il 600 pm al: hitp:livnsgunt samatth.eduin m omer getais aout| | 8 ﬁf:ﬁ':um - zo1s/c R.56/18/UNI- 1 da(ed 8" March, 2019 and University
. . 4 4 the Universily alics. = circular No. TAAS/(CT)/ICD/2018-19/1241, dated 26" March,
dividend t dh transferred to IEPF it the id Rules. P y
cte that after su m ncfer Sharsholders/d GG E L e St dhores website wwwvnsguacm& m.ﬂvn;gumsamanhedumAppt\camneeds hif 2019 and revised from time to time The Government
o wih mvldm;h Trom the IEPF Auihority, for which table at | | | tosend I, bowwevar candidates from any category can apply e the | | Resolution & Circular are available on the website mu.ac.in
:;ﬁ“'ﬁﬁ";‘";"ﬂ;;‘::‘u'{“;jﬁ;mhm_ R T withall sef- atlssied!eswrmlals.wmﬁcatasanda”wwwnmgdosumem post Applicants who are already employed must cond their
shareholders concerned may further note that upon credit of such shares to the said Note: 1. Any carrigendum/acdsndum, if any. shall be published only on the | | o through proper channel.
8 uaification, Fay scales and other Notificaion

University website. No separate communication shall be made lo the
applicants,
2. For updates, Candidates are advised to check University Website
regularly: waw.vnsgu.ac.in.
No.: GADIEmpNotice/14041/2026 bt
Dato : 241062025 Registrar

epapet.fir

dated 18th July, 2018, Govarment of Maharashtia Resolution No. Misc-
ZOTBGASEBUND, dated B March, 2013 and Unvarsly Gicvar Nio
TAS/ ORI Y1241, dimg 250 Mot 210 e . i g et
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Redevelopment ofour society buidings.

IMPORTANT DATES:

Navi Mumbai-400703 invite reputed Developers to submit tenders for the

o,

TENDER DOCUMENT COLLECTION/SUBMISSION AT: Architects Office - | || ™

E-1, Unit 3 &, Sector-05, Near Esis Hospital, Vashi, Behind Ramdev Hotel, n
Navi Mumbai, Maharashtra - 400703

CONTACT NO = +91 8369 927 357, +91-2227 822 744 (Time: 12:00 pm to 200 pm).

ELIGIBILITY: Developers with minimum 10 years of proven experience in development

Tender Collection: 25th June 2026 (Thursday) to 01t July 2026 (Wednesday)
Tender Submission: 01t July 2026 (Wednesday) to 8th July 2026 (Wednesday)

d 30 agher

] 'rh..u"‘-‘nnl =,

TENDER NOTICE ¥

Tata Vidyut Co-operative Housing Saciety Limited,Located on Plotno 25, Sector 94, Vashi,

stivy et el v e v e e e ok
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Note- 1.

be considered
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unqualified Buiders|Developers shall e ejected.

anyreason.

PROJECT MANAGEMENT CONSULTANT (PMC)/Architect:
K THOMAS & ASSOCIATES.

2.The Suciey reserves the right to accept o reject any or ll tenders, withaut assigning

Tota Vidyut Co-operative Housing SocietyLimited,
Plot n0.25.sector 94, Veshi, Nov Mumbai-L0D703

Project Financial Bids of

Chairman | Secretary
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